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 (v)  CANCELLATION  OF  TRAIN-  IN
 BHAVNAGAR  SECTION  OF  GUJARAT.

 -  का  भाई  प  (जूनागढ़):  में

 नियम  377  के  अन्तर्गत  निम्नलिखित अवि-

 के
 विपरीत  ऊर्जा  मंत्री  कहते  हाँ  कि  कोयला

 पर्याप्त  मात्रा  में  उपलब्ध  ही.  ।  निष्कर्ष

 यह  हआ कि.  मंत्रालयों के  परस्पर  तालमेल

 में  न  कारण

 (vi)  ALLEGED  INCIDENTS  OF  THEFT
 IN  Bomsay  PorT  TRUST.

 SHRI  R.R.  BHOLE  (Bombay
 South  Central)  :  Armed  ganges  0
 thieves  backed  by  powerful  criminals
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 working  in  collusion  with  Police  :
 Port  and  Customs  authorities  are
 systematically  plunderjng  vessels,
 whereas  and  warehouses  for  high
 value  cargo  at  Bombay  Po:t.

 These  gangs  stcal  goods  worth
 approximately  Rs.  1.5  crores  to
 Rs.  3  crores  a  month,  thus  putting
 the  nztional  exchequer  to  __  losses
 in  Customs  revenues  to  the  tune -
 ef  Rs.  20  to  Rs.  395  crores  approxi-
 matcly  a  year.  They  have  all  sorts
 ot  weapons,  as  a  result  ot  which
 60,000  dock  workers  are  teeling  in-
 secure  and  helpless,  with  the  result
 that  the  port  sccurity,  already  weak
 and  lax,  has  virtuelly  disintegrated,
 The  collapse  of  the  security  -and
 vigilance  at  Bombay  Port  has  21-
 ready  caused  alarm  amongst  im-
 porters  and  shipping  companies.
 Unless  some  drastic  ‘steps  are  taken
 and  the  sccurity  system  1s  thoroughly
 re-vamped,  the  incidence  of  thett
 will  continuc  to  rise.

 According  to  Police  records  also,
 the  value  of  goods  stelen  trom  the
 Bombzy  Port  has  increased  ten-fold
 over  the  last  four.  years,  tour  times
 over  the  pest  1-1/2  year  and  by
 78°4  per  cent  over  the  last  year.
 Already  some  mari-time  trade  and
 insurance  ह  11115  in  Europe  have  made
 scothing  criticisms  of  the  security
 system  at  Bombay  Port.  Even  the
 Griling  equipment  for  ONGC  and
 components  for  pumps  used  in  nuc-
 lear  power  ।  stations  and  turbo-
 changer  sparcs  were  stolen  this  year.

 (vii)  REPORTED  POLLUTION  OF
 Gances  WATER  NEAR  Ka

 SHRI  ARIF  'MOHAMMAD
 KHAN  (Kanpur)  :  Time  and  again
 attention  of  the  Central  Government
 has  been  drawn  to  the  ever-increasing
 problem  of  air  aud  water  pollution.
 The  health-hazards  to  the  people
 duc  to  this  problem  may  get  out  of
 control  in  heavily  populated  cities
 such  as  Kanpur,  if  remedial  inc2sures
 are  not  taken  immediately.


